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MR. DEPUTY .SPEAKER: I will 
also call you. 

(lnter7'Uptiona ) 

THE MINISTER OF. INroRMA-
TICJN AND HhOADCASTING (SHRI 
VASANT SA THE): Sir, you can allow 
them after the Papers are laid, as 
they have got to go to the otller 
HCluse also. 

MR. DEPUTY·SPEAKER: There is 
a request from the G..lvernment that 
let the Papers bE' laid because they 
have got to go to the other HOUle 
also. 

SHRI MANI RAM BAGRI: Because 
you have already anaounced my 
name. 

(Interruptions) 

SliRI MAN1 RAM BAGRI: Are you 
goinS bnck? You have called me. 
Listen to me fird. 

MR. DEPUTYwSPEAKER: Accord-
log to the agenda, Papers to be Laid 
on the Table is the next item. 

Here {" a request. Please allow me 
to permit the Mull.ten to place the 
Papel's on the Table of the-House. I 
can give you Jnore time later. 

PROF. MADHU DANDAVATE 
(Rajapur) : On a point Of order. 
Please see Speaker's Direction No.2. 
There you will find that actually the 
order in which the items should be 
takefl up has been mentioned. Those 
who hav(! given adjournment motions 
and after that those who have given 
prh'i1ege motions. always get prefe-
rence. After these items are dispos-
ed of then only laying of the papers 
comes up. It is not as if we are beg-
ging fOr priority, it is according to the 
Speaker's direction that We are entitl-
ed to get priority. TherefOre, we 
shoulcl ~ permitted to make our 
submi~ions. . . 

SBBI VASANT SATHE: I agree 
with Prof. Danc:Javate tbat after the 
Obituary Reference priority would be 
to Questions, wbleh II Dot bere tOdJry. 

and then lea\'~ to move an adjouna-
ment motion; if you have got a m0-
tion previously moved to _:which yoe.l 
have l-t!ven cOllset'lt, not otherwise,. 
thEm only it will get Priority. Then 
con1es the q\Jestion involving a breacb 
of privilege. That too, Under rule 2It. 
unless consent is given by the Speaker 
first, it cannot comE:: before the House. 
After that comes Papers to be Laid on 
the Table of the Bouse. So, if yCRI 
have these fwo items to which eon-
sent ha~ teen given already, 01117 
then precedence can be given to th~ 

PROF. MADHU DANDAVATE : 
I am thankful tl,) the hon. Minister for 
supportulg my point of order. 

SHRI V ASANT SATHE: In the 
name of raising an important point 
under rule 377 or anything else, they 
cannot get priority. Therefore let us 
go Dt'c\lrciilli; to the rules. 

MR. DEPUTY-SPEAKER: Both 
Prof. Madhu Dandavate and Shri 
Sathe have referred to Direcij~ N-o. 
2. 1 want to know from Prof. Danda-
vate whether in the items they want 
to raise there is any item for askloa 
for leave of the House to moVe .. 
adjournment motion or any question 
involv~g. breach of privilege. 

PROF. MADHU DANDAVATE: Yea. 

MR. DEPUTY-SPEAKER: We have 
already informed the Members con-
cerned' that no privilege motion has 
been allowed. There is no question in-
volving a breach of privilege here. 
Therefore, I allow the PaperS to be 
laid on the Table. 

lL19 hm 

PAPERS LAID ON THE TABLE 

STATEMENT RE. PVRCHASB or .R.IaDzNc:a 
OF THE Hr.AQ OF ¥msr~ Dr BoNa 

~ 

THE MINIS'.l'I;B. O~ E¥.~~ 
AlTAlItS (SHRI P. V~ N~ 
RAO): I beg to lay OIl t6e. ~m. 
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statemEnt (Hindi and English ver-
slons) regarding drawal of an advance 
from the ContiDleney Fund 01 India 
for the purchase Of residence of the 
Head of the MissioD in Hong Kong. 
[~~ in Libra",. See No. LT-17171 
101. -
ANNuAL REPORT OF AMD REvIEw ON 
UmvEBsxn' OF DELHI, RlmONAL ENcl-
NI:Bm:NG COLLIXm. SaDlAGAIt, KAsIDIm, 

E'l'C. 

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. 
B. CHAVAN): I bel to lay on the 
Table:-

( 1) (i) A copy of the Annual 
Report of the University of Delhi. 
for the year 1979-Volumes 1 to III. 

(ii) A coPy of the Review (Hindi 
and English versions) by the Gov-
ernment on the workin, of the Um-
versity of Delhi, for the year 1979. 

(2) A statement (Hindi and Eng_ 
lish versions) explaining reasons fOr 
not laying simultaneously the Hindi 
version of the Report mentioned at 
(1) (i) above. 

[Placed in LibT4T11. See No. LT-1718/ 
BO]. 

(3) A copy of the Annual Ac-
counts (Hindi and English ver-
sions) or the Aligarh Muslim Uni-
versity, Aligarh, tor the year 1977-
78 aloog with Audit Report there-
on. {Placed in Libra",. See No. LT-
1719/410]-

(4) (i) A copy of the Annual Re-
port (Hindi and Bnglish versions) 
of the Regional Engineering Col-
lege, Srinagar, Kashmir, for the 
year 19'19-80. 

(ii) A copy_of the Review (Hindi 
aod English versions) by the Gov-
ernment on the working of the 
Regional Englneering Cone,e. Srl-
nagar, Kashmir, for the year 19'19-
BO. 
[BI4Ic'ed ita LiIwG'1I. See No. LT-
lUfl(801 .. 

(5) A copy of the ADDual Report 
(.. Hindi version) at the Repaaal 
Jl.n8ineering Colle&e, Tiruchirappali. 
for the year 1978-80 aloq with 
Annual Accounts and the Audit Re-
port th~~n. (Pl4ced i" Librcl",. See 
~o. LT-1721/801. 

(6) (i) A copy of the Annual 
Report (Hindi and Bnlliab vers10DJ) 
of the Regional Engineerin, College. 
Calicut, fOr the year 1979·80. 

(ii) A copy of the Review (Hinell 
nnd English versions) by 'the GOY-
ernment on the working of the Re-
gional EngineeriD,l College, Calicut, 
tor the year 1919-80. 

(Placed in Librarv. See No. LT-
1722/80J. 

(7) A copy of the Annual Ac-
counts (Hindi and English versions) 
Of tne Motila) Nehru Regional En-
gineering CoUege. Allahabad, tor 
the ,year 1979-80. [Placed i,,' Libra",. 
See No. LT-l'123/801. 

(8) (i) A COpy of the Annual Ac-
counts (HJndi and Bortlsh versions) 
of the Central Tibetan Schools Ad-
minia~tion, New Delbi, for the 
year 1978-78 alonI with Audit Re-
p.')rt thereon. 

(ii) A statement (Hindi and Eng-
lish versions) showing reuons tor 
delay in laying the papers men-
tioned at (8) (1) above. 

[P'l1cp.d in Libra",. See No. LT-
1724/801. 

(9) (i) A copy of the Annual Ac-
counts (Hindi and English versions) 
of the SchOOl of Planning and Ar-
chItecture, New Delhi, for the year 
1978-79 along with Audit Report 
thereon. 

(li) A statement (Hindi and 
EngJiab versions) showing reasons 
for. deJa,. Dr laying the papers men-
tiMe4 at (9) (0 aboYe. 
..... . . 
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(10) (i) A copy of the Annual 
Report (Hindi and English veraioDl) 
of the School of Planning and 
Architecture, New Delhi, for the 
year 1979-80. 

(ii) A copy of the Review (Hindi 
nnd English versions) by the Gov-
ernment on the working of the 
Scho.:>ol of Planning and Architec-
ture, New Delhi, for the year 1979-
80. 

(11) A statement (Hindi and 
English versions) explaining reasons 
for not laying the Accounts along 
with the report, mentioned at (10) 
Ci) above. 
(Placed in Libra.rtI. See No. LT-
See No. LT-1726/80]. 

(12) (i) A copy Of the Annual 
Report (Hindi and English versions) 
of the National Institute of Found-
ry and Forge TechD\)logy, Ranchi, 
for the year 1979-80. 

(ii) A coPy of the Review (Hindi 
and English versions) by the Gov-
ernment on the working of the Na-
tional Institute of Foundry and 
Forge Technology, Ranchi, for the 
year 1979-80. 

(13) A statement (Hindi and 
English versions) explaining rea-
sons for n·.)t laying the Accounts 
along with the Report, mentioned at 
(12) (i) above. [Placed in Librarv. 

See No. LT-1726/80l 
(14) (i) A copy of the Annual 

R('port (Hitldi and Engns~ versions) 
01 the National Institute for Train-
ing in Industrial Engineering, Bom-
bay. lor the year 1979-80. 

(ii) A COPy of the Review (Hindi 
and English versions) by the Gov-
ernment on the worki-ng of the Na-
tional Institute fOr Training in In-
dustrial Engineering, Bombay. tor 
the year 1979-80. 

(15) A statement (HiDdi and 
BngUsb verslcms) eXPlaiDIDa rea-
SODS for DOt lQiDs the Accounts 
aloq with the BeDort. (PIaeed 1ft 
~ S .. lfo. LT-ItI7/1O). 

(16) (i) A copy of the Almual 
Report of the mdian Institute of 
Technology, Kharagpur, for the ,ear 
1979-80. 

( ii) A copy of the Review by 
the Gevernment of the working of 
the Indian Institute of Technology, 
Kharagpur, for the year 1979.80. 

(7) A statement (Hindi and 
English versions) explainiflg rea-
sons fOr not laying simultaneously 
the HindI version of the documents 
mentioned at (16) above. 
[Placed in Library. See No. LT-
1728/801. 

( 18) (i) A copy Of the Annual 
Rcpo.Jrt (Hilldi and English ver-
sions) of the Regional Engineering 
College, Silchar (Assam)"9 for the 
year 1979-80. 

(ii) A copy Of the Review (Hindi 
and English versions) by the Gov-
ernment on the working or the Re-
gional Engineering College, Silchar 
(Assam) for the year 1979-80. 
[Placed in Library. See No. LT-
1729/80]. 

(19) A coPy each of the follow-
ing Notifications under sub-section 
(3) of section 59 of the Children 
Act, 1960:-

(i) The .t"o.mllcnerry Children 
(Amendment) Rules, 1980, publish-
ed in Notification No. G. O. Ms. 
13380-HEW (SW) (GSR 7) in 
Pondicberry Gazette dated the 22nd 
July, J980. 

(ii) The Pondieherry ChildnD 
(Amendment) Rules. 1980, puhlisb-
eel in PoDdieherry Gazette dated 
tile lJtb Aqut, 1_. 
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(Placed in LibTClrv. See No. LT-
1730/80]. 

(iii) The Oadra and Nagar Haveij 
Child~n (Amendment) Rules, 1980, 
pubhshed in Notification No. ADM.I 
~VV/Z42(26)/80 dated ~e 26~ 
July, 1980. 
[Placed in LibTarv. See No. LT-
1731/80]-

\ iv) The Andaman and Nicobar 
Islands Children Rules. 1979, pub-
lishtd in Notificatkm No. 48/38/77-
MHF in Aadaman and Nicoba .. · 
Gazette dated the 28th November. 
1979. 

( v) The Andaman and Nicobar 
Islands Children (Management. 
Functions and Responsibiliti.:!s of 
Special Schools, Children's HQ1'Jle 
and oi)servations Homes) R'ules, 1979. 
publi~hE.d in Notification No. 48/381 
77-MHF in Andaman and Nicobar 
Gaz(:tte dated the 28th November, 
1979. 

(20) A statement (Hindi and 
English versions) showing reasons 
fOr delay in, laying the above Noti-
fications and for not laying the 
Hindi \"ersions thereof. "I 

[Placed in Library. See No. LT-
1732/80]-

(21) (i) A cOpy of the Suppres-
sion a! Immoral Traffic in Women 
and Girls (A&N) Islands Rules, 
1980, published in Notification No. 
115/1980/21.1.76-80 Home in Anda-
man and Nicobar Gazette dated the 
20th August, 1980. under sub-sec-
tion (4) of section 23 of the Sup-
pression of Immoral Traffic in Wo-
men and Girls Act, 1956. 

(ii) A statement (Hindi and 
English versions) showing reasons 
for delay in laying the above Noti-
fication and for not laying the Hindi 
version thereof. 
[plcu:ed in Libf'ary. See No. LT-
1733/~0]. 

(22) A copy each of the following 
papers (Hindi and English versions) 
UDder sub-section (1) at section 6llA 
., the Companies Act, 1.86:-

(i) Review by the Government 
on the working of the ArtiAcial 
Limbs Manufacturing Corporation 
of India. Kaopur, tor the year 18'18-
80. 

(ii) Annual Report Of the Artifi-
cial Limbs Manufacturing Corpora-
tion of India, Kanpur, for the 7ear 
1979-80 alone with the Audited Ac-
counts and the comments of the 
Comptroller and Auditor General 
thereon. 
(Placed in Library. See No. LT-
1734/80]. 

ANNtJ.U. REPORTS AND AccoU'NTS OF 
AND H.EV1EW ON CmLDREN'S FILII 

SOCIETY FOR 1979-80. 

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI 
V ASANT SA THE) : I beg to lay on 
the 'fable;-

( 1) A copy of the Annual Report 
( Hind i and English versions) of the 
Children's Film Society, India, 
Bombay, for the year 1979-80. 

(2) A copy of the Annual Ac-
counts (Hindi and English versions) 
of the Children's Film Society, 
India, Bombay. for the year 19'19_80 
along with Audit Report thereon. 

(3) A ropy of the Review (Hindi 
and English versions) by the Gov-
ernment on the working Of the 
Children's Film Society, India. 
Bombay. for the year 1979-80. 

[Placed in LibTCIT1/. See No. LT-
1735/80]. 

REVIEW ON AND ANNuAL REPoRT OF 

HnmUSTAN' PETROLEUM CORPORATION. 

LTD., BOMBAY, P'ERTILIzER (PLANNING 
AND DEVELOPMENT) INDIA LTD., SDmRI, 
NATIONAL FElrrn.IzERs LTD., NEW Dzua 

I'OR 1979-80, ftc. 

THE MINISTER OF PETltOI..Et1.M, 
CHEMICALS AND J'lZTILIZBRS' 
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(SHRI P. C. SETHI): I beg to lay on 
the Table: 

(1) A copy each Of the following 
papers (Hindi and English versions) 
under sub-section (1) of section 
619A o£ the Companies Act, 1956: --

' (a) (i) Review by th~ Govern-
. ment on the working of the Hindus-
tan Petroleum Corporation Limited, 
Bombay, for the year 1979-BO. 

(ii) Annual Report of the Hin-
dustan Petroleum Corporation Limi-
ted, Bombay, tor the year 1979-80 
along with the Audited Accounts and 
the comments of the Comptroller and 
Auditor-General thereon. 

[Placed in Library. See No. LT-
1736/80]. 

(b) (i) Review by the Govern-
ment on the working of the -Ferti-
1izer (Planning and Development) 
India Limited, Sindri, for the year 
1979-80. 

(ii) Annual Report of the Fer-
tilizer (Planning and Develop-
ment) India Limited, Sindri, for the 
year 1979-80, along with the Audit-
ed Acc-Junts and the comments of 
the Comptroller and Auditor·· Gene-
ral thereon. 
[Placed in Library. See No. LT-
1737 /80]. 

(c) (i) Review by the Govern-
ment on the working of the Na-
tional Fertilizers Limited, New 
Delhi, for the year 1979-80. 

(ii) Annual Report of the Na-
tional Fertilizers Limited, New 
Delhi, for the year 1979-80 along 
with the Audited Accooots ;md 
the comments of the O.:>mptroller 
and Auditor General thereon. 

fi"lacecl in Library. See No. LT-
1738/80]. 

(2) (i) A copy of the Annual Re-
port (Hindi and English versions) 
Of the Oil Industry Development 
.Board, New Delhi, for the year 1979-

80 along with the Audited A'> 
counts, under sub-section ( 4) of ilf!C-
tion 20 of the Oil Industry (Deve-
l·opment) Act, 1974. 

(ii) A copy of the Review (Hindi 
and English versions) by the Gov-
ernment on the working of the Oil , 
Industry Development Board, New 
Delhi, for the year 1979-80. 

[P~aced in Library. See No. LT-
1739/80]. 

(3) A copy of the Petroleum aond 
Natural Gas (Amendment) Rules, 
1979 (Hindi and English version3) 
published in Notification No. GSR 
1457 in Gazette of India dated the 
8th December, 1979 t•.:>gether with 
Corrigendum thereto published in 
Notification No. GSR 1188 in Ga-
zette of India dated the 15th Nov· 
ember, 1980, under section 10 of the 
Oilfields (Regulation and Develop-
ment) Act, 1948. · 

[P~aced in Library, See No. LT-1740/ 
BOJ. 
REPORT ON GENERAL ELECTIONS TO THE 
Hot!SE OF THE PEOPLE AND LEVtSLATIVE 
AssEl\1BLIEs AND Vrct-PREStDE!N'l'lAt 

ELECTION, 1979 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI P. 
SHIV SHANAR): I beg to lay on the 
Table a copy of the Report (Hindi 
and English versions) on the General 
Elections to the House Of the People 
and the Legislative Assemblies 1979-80 
and Vice-Presidential Election, 1979-
Volumei (Narrative). --
[Placed in Library. See No. LT-1741 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI CHANDU-
LAL CHANDRAKAR): I beg to laY 
on the Table a copy of the Interna-
tional Airports Authority (Terms and 
Conditions of Commencing CaDitall 
Rules, 1980 (Hindi and English ver-
sions) published in Notification No. 
S.O. f;!lfi (?.) in Gazette of India dated 
the 17th November, 1980, under sub-
section (3) of section 36 Of the Inter-
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national Airports Authority Act. 1971. 
(Placed in LibraTll . . s..ee No. LT-
1742/80]. 

NOTtnaTlON VNDi:R BssENTIAL COM-
MODl'l"iEs ACT. 

THE MINISTER OF AGRICUL-
nntE ANn RtiRAL RECONSTRUe-
TIO~ AND IRRIGATION (Sl{R1 
BIRENDRA SINGH RAO): I beg to 
lay on the Table 8 copy of Notifica-
tion No. G.S.R. 656(E) (Hindi and 
Eliilisb versions) ptibHshed in Ga-
zette of india dated the isth Nov .. 
.ember, 1980 regarding sale of fertili-
sers to the' registered fertilizers deal-
ers in the States, Union territories 
and 'Commodity Gardens mentioned in 
'Column I of the schedule thereunder, 
under sub-section (6) of section 3 of 
the Esst'ntial Commodities Act, 1955. 
[Placed in Library. See No. LT-

1743/80J. 

ANNUAL REpORT OF AND REVIEW ON 
INSTITUTE OF AppLIED MANPOWER RE-

WECII, NEW DEuo FOR 1979-80 

THE MINISTER OF PLANNING 
AND LABOUR (SHRI NARAYAN 
DATT TIWARI): I beg to lay on the 
Table:-

(1) A copy of the Annual Report 
(Hindi and English versions) of the 
Institute of AWUed Mal'lpOwer Re-
search, New Delbi fOr the year 19'79-
:io tog~ttier with Audited Accounts. 

(2) A copy of the Review (Hindi 
-and English versions) by the Gov-
~t on the worldng of the 
1Bstttute '{if AppBed -JiaDpower Be-
seareh, New Delhi, for ihe year 
1979-80. 

[Placed in Libra",. See No. LT-
1744/80]. 

REVIEW ON AND ANNUAL RsPoRT or 
BHARAT LEA'l'ImR CORPORATION LTD., 
AGRA FOR 19'19-80, CDOJft' eoRPOItA-
nON OF INDIA FOR 1979-80. INST'RUMEN-
rATION VI'D., KOTA AND NOTIFICATIONS 
UNDER INDUSTRIES (DEVELOPMENT AND 

Rl:mn.AnON) ACT. 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRl 
SHIVRAJ V. PATIL): I beg to lay 
on the Table:_ 

(1) A cop)' each of the following 
PQpers (Hindi and English versions) 
UDder s~b-Iection (1) of section 
6lDA of the Companies Act, 1956:-

(a) (1) Statement regarding 
Re\'iew by the Government on 
the 'WOrking of the Bharat Lea-
ther Corporation Limited, Alra, 
for th~ year 1979-80. 

(ii) Annual Report. of the Bha-
rat Leather Corporation Limited, 
Agra, far the year 1979-80 along 
with the Audited Accounts and 
the comments of the Comptroller 
and Auditor General thereon. 

[Placed in LibTQT1I. See No. LT-
1745/180]-

(b) (i) Statement regarding 
Review by the G.)vernment on 
the working of the Cement Cor-
poration of India Limited, New 
Delhi. for the year 1979-80. 

(ii) AnnUal lteport of the Ce .. 
ment Corporation of Iadia 
Limited. New Delhi, lor the Ye8r 
1979-80 along with the Audited 
Accounts and the comments 'of the 
Comptroller 'and Auditor General 
thereon. 

(Placp.d in LibTaTlI. See No. LT-
1748/80]-

Cc) 0)' S&telm' t ._ -, ;;.1.:-_ _ ,eq •. , regBrUUAg 
ReView t;y \he GOvernment on 
the ~'of ibe tDtrUm.elita-
tion Liirutea 'ttOla. fJ,r the year 
l.~ . 

• M '&"'~""""" 

lii) Annual Report of the In-
strumentation Limited, Kota. for 
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the year 1979-80 along with the partment of the Government of 
Audited Accounts and the com- West Bengal. -
menta of the Comptroller and [Placed in Libra11l. See No. LT-
Audilor General thereon. 1749/&0]. 

[Placed in Library. See No. LT-
1747/80]. 

(2) A copy each of the following 
Net ifications (Hindi and English 
,'ersions) under proviso to sub-sec-
tion {2} Of the Industries (Develop-
ment and Regulation) Act, 1951:-

ii) S.O. 749 (E) published in 
GaZf.-tte of India dated the 5th 
September, 1980 extending the 
period of take-over of the man-
agement of Messrs India Belting 
and Cotton Mills Limited Seram-
pore. 

(ii) S.O. 855 (E) published in 
Gazette of India dated the 23rd 
October, 1980 extending the pe-
riod of take-over of the manage-

ment of Messrs Carter Pooler and 
Company Priva~e Limited, Cal-
cutta. 

[Pla~ed in Library. See No. LT-
1748/80]-

(3) A copy ('ach of the following 
Notifications (Hindi and English 
versions) under sub-section (2) of 
section 18AA of the Industries 
(Development and Regulation) Act. 
1951:-

(i) S.O. 603 (E) published in 
Gazette of India dated the 1st 
August, 1980 regarding continu-
ance Of management of Messrs. 
Engel Machine and Tools Limit-
ed, Calcutta by the Secretary, 
Closed and Sick Industries De-
partment of the Government of 
West Bengal. 

(ii) S.O. 838 (E) published in 
Ga2.ette Of India dated the 7th 
October, 1980 regarding oontinu-
anee of management Of 'Messrs 
EastErn Distilleries Private Limi-
ted. Calcutta by the Secretary, 
Closed aDd Sick Industries De-

ANNUAL REPoRT AND REvIEw ON KIroDA 
BAKHSH ORIENTAL PUBLIC LIBRARY, 

PATNA FOR 1979.80 

THE MINISTER OF STATE IN 
THE MINISTRY OF EDUCATION 
(SHRIMATI SHEILA KAUL): I beg 

to lay on the Table: 
n) A copy of the Annual Re--

port (Hindi and English versions) 
of the Khuda Baksh Oriental Pub-
lic Library, Patna, for the year 1979-
RO along with the Audited Accounts. 

(2) A copy of the Review (Hindi 
and English versions) by Govern-
ment on the working of the Khuda 
Baksh Oriental Public Library, 
Patna, for the year 1979-80. 

[Placed in Library. See ~o. LT-
1750/80]. 

ANNUAL REPORT AND REVIEW ON THE 
WORlnNG or ENGINEERING EXPORT PRO-
MOTION COUNCIL, CALCUTTA FOR 1978-79 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRr KHURSHEED ALAM KHAN): 
I beg to lay on the Table:-

(1 ) (i) A copy of the Annual 
Report (Hindi and English ver-
sions) of the Engineermg Export 
Promotion Council, Calcutta, tor the 
year 1978-79. 

(ii) A copy of the Review (Hindi 
and English versions) by the Gov-
ernment on the working Of the 
Engineering Export Promotion 
Council, Calcutta, for the year 1978-
79. 

(2) A statement (Hindi and Eng-
lish versions) showing reasons for 
delay in laying the papers men-
tioned at (1) aboYe. 

rPlaced in LiMtI",. See No. LT-
1751/80]. 
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SrA'lEMEN'I RE. REvmw ON AND AN- REVIEW ON AND ANNUAL REPoRT or 

ImAL REPORT 01' HINDUSTAH AEaONAU- HINDUSTAN FERTILISER CORPORATION 
'DCS LTD., BANaALo.. FOR 1979-80. LTD., NEW DELHI FOR 1979-80. 

THE MINISTER OF STATE IN THE MINISTER OF STATE IN 
THE .MINISTRY OF DEFENCE (SHRI THE MTNISTRy OF PETROLEUM. 
SHIVRAJ V. PATIL): I beg to Jay CHEMICALS AND FERTILIZERS 
OIl the Table a COpy each of the fol- (SHR DALBIR SINGH): I beg to lay 
lowing papers (Hindi and English on the Table a copy each of the fol-
versions) under sub-section (1) of lowing papers (Hindi and English ver-
section 619A of the Companies Act. sion~) under sub-section (1) of sec-
1956:- tion 6j9A of the Compaoies Act. 

(1) Statement regarding Review 
by the Government on the work-
klg of the Hindustan Aeronautics 
Limited, Bangalore, for the year 
1979-80. 

(2) Annual Report of the Hin-
dust an Aeronautics Limited, Ban-
galore, for the year 1979-80 along 
with the Audited Accounts and the 
comments of the Comptroller and 
Auditor General thereon. 

[Placed in Library. See No. LT-
1752/80] . 

STATEMENT RE. REVIEW ON '~D ANNUAL 
REPORT OF NATIONAL RESEARCH DEVE-
LOPMENT CORPORATION OF INDIA, LTD., 

NEW DELHI FOR 1979-80 

THE MINISTER OF FINANCE 
(SHRI R. VENKATARAMAN): I beg 
to lay on the Table a copy each of the 
following papers (Hindi and EnsUsh 
version!o':) under sub-section (1) ot 
section 619A of the Companies Act. 
1956:--

(1) Statement regarding Review 
by the Government on the working 
01 the National Research Develop-
ment Corporation of India, New 
Delhi. for the year 1979-80. 

(2) Annual Report of the Na-
tional Research Development Cor-
pOration of India, New Delhi, for 
the year 1979-80 along with the 
Audited Accounts aad the com-
ments Of the Comptroller General 
thereon. 
[Pl4eed in. Libra"". See No. LT-

1TD/BO]. 

1956:-

(1) Review by the Government 
on the working of the Hindustan 
FcrliHzer Corporation Limited, New 
Delhi, for the year 1979-80. 

(2) Annual Report of the Hin-
dustan Fertilizer Corporation Li-
mited, New Delhi, for the year 1979_ 
80 aJon~ with the Audited AccOUllts 
and the comments of the Comptrol-
ler and Auditor General thereon. 

[Placed in Library. See No. LT-
1754/80]. 

NOTIFICATIONS UNDER REGIONAL RT!RAL 
BANKS ACT, ANNUAL REPORT, ETC. OF 
INDUSTRIAL DEVELOPMENT BANK OF 
INDIA FOR YEAR ENDING JUNE 30, 1980 
AND NOTIFICATION UNDER CENTRAL 

EXCISES AND SALT ACT 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): I beg to lay 
on the Table: 

(1) A copy each of the following 
Notifications (Hindi and English 
versions) under sub-sectiOn (1) of 
section 29 of the Re·gional Rural 
Banks Act, 1976:-

(i) The Ellaquai Dehati Bank 
(Meetings of Board) Rules. 1980, 
published in Notification No. S.O. 
3132 in Gazette of India, dated the 
15th November, 1980. 

(ll) The Surguja Kshatriya 
Gramin Bank (Meetings of Board) 
Rules, 1980, published in Notiftca-

tion No. 8.0. 3133 in Gazette of 



Papers Laid 
Ind\a, dated the 15th 
It80. 

DECEMBER 23, 1180 Paper3 ·LUd 20 
November, (xi) The PalaJiiau Kshetriya 

(ill) The Sree Anantha Gra. 
Jneena Bank (Me~inlS uf Board) 
·Jtuiea, 1980, published in Notifiea-
'lUon No. S.O. 3134 in Gazette of 
!pdia, dated the IMh November, 
19.). 

(lv) Th~ 8astar Ksh'!trlya 
QramIn Bank (Meetings of Board) 
Rules, 1980, publisbed in NotIfIca-
tion No. S.O. 3135 in Gazette of 
lJia,ia, dated the 15th November, 
19~. 

(v) The . Kartpur Kshetriya 
Qramln :J34ank (Meetin,s of Board) 
l:lulel. .1980, publihed in Notifica-
tio.n N(;. S.O. 3188 in Gazette of 
India dated the 15th November, 
1980. 

(vi) The Sravasthi Gramin 
Bank (Mee1.ings of Board) Rules, 
tD80, .publlshed in Notification No. 
S.O. 3137 in Gazette of India, 
-dated the 15th November. 1980. 

(vii) The Mltbila Ksbetriya 
'Griinin Bank (Meetings Of Board) 
Il\ltes 1980. published in Notifiea. 
tion No. S.O. 3138 in Gazette of 
India, dated the 15th November. 
1980. 

(viti) :The Durg-Rajnandgaon 
Oi-ainin 'a.nk (Meetiags of B()8l"d) 
Bules,1980, pubUslied in NoUftea-
tion No. S.O. 3139 in Gazette of 
India, dated the 15th November, 
1980. 

··ri~~~.~C> 
Rules, 1980, publWied in Notifiea-
tlail Mo. 8.0. SI40 in 08ZettP. of 
!Mia, :-4atecl the ·15tb NOvember. 

"'1180. 

(x) The .~ 'i(shetrba 

~~~::'~ju~:\5~ o=:~ 
'ti§h . itb. "':0. Sig .!it' - :. Of 
~ ··dite8 ill. 11th .. Vei1itier. 
·1 ... 

Gramm 8u.k (Meeting C)f BO¢) 
ltules, 1980, plfDlisbed in Notj,ftca-
tion No. 8.0. 3142 in Gazette of 
lodia. dated the 1Mb November. 
1980. 

(xli) The ~san Gramin Bank 
(Meetings of Board) Rules, 1980, 
publisbeci In N'otiftcatiOn No. S.O. 
3143 in Gazette of India. dateJ the 
15th November, 1980. 

(xiii) The KsbetriYa Kisan 
Gramin Sank (Meetings of BOard> 
Rules, 1980, publisbed in NoUftCa-
tion No. ·S.O. 3144 in Gazette of 
India, dated the 15th No~. 
1980. 

(xiv) The Kalahandi Anchallka 
Gramya Bank (Meetings of ~~) 
'R,uIes" 1980, published in Notifica-
tion No. S.O. 3145 in Gazette ·of 
India, dated the 15th November. 
1980. 

(xv) The Jhabua Dhar Kahe-
triYa Gramin Bank (Meetings of 
Board) Rules, 1980, published in 
Notification No. S.O. 3146 in 
Gazette of tnc;lia, dated the 15th 
November. 1980. 

(xvi) The Ranchi KshetrlYa 
Gramin Bank (Meetings Of Bo~rd) 
Rules, 1980, published i~ Notiflea-
·tion No. S.O. 3147 in Gazette of 
India, dated the 15th No\rember, 
1980. 

<xvii). The BaitJ:ani G!'~ 
Bank (Meetings o( Board) R.q!es, 
1980, published in Notilication .No. 
8.0. 3148 In tlazet\e of Iu:na. 
dated the 15th November. 19 •. 

(xviii) The Kashi Gramm Bank 
(J4eet\nls of.~) Ru1e,s, l880, 
.p~Ush~ ~,No~~~ion No. &9. 
3149 in Gu..~~te ~jpdia, dated tbe 
1S1h N'OVe:nbeT, 1980. 

(xiX) . fte t.alib;WU GIiOilP.a 
Bank (M'eetings of Board) RMeS, 
IfNlO •. 1!Jb1isb.ed .la. ~~~tion _1f9. 
S.O. ItIO in' o~tte '0f"1Jitlia, crarea 
the 15th November. 1980. 
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(xx) The BasU Gramin BaAk 
(~.of BOIard). Rules, 19~O, 
pbbliStit!d In NoWlcaUon No. S.O. 
~151 in ~~tte Of tncHa, dated the 
15th Horember, Jt80. 

. (xXi), The Bal-.ore Gramya 
Barik (lhetllil!C of Board> Rules, 
1980, .p.ub~ ~D N:o~'at1on No. 
S.O. 3152 in Gazette of India, dated 
the 15th November, 1110. 

(lOill) Th~ Al~a.habad . Ks)ietriya 
(Ji1amiD:B.ilftk (Meetiiigs of .. rtf) 
itu_, 1980, pubUshed in NoUSea-
tion No. S.O. 3153 in Gazette of 
bcIia, dated the 15th November, 
i9il. 

(xxiii) The . Prateplarh Kshe-
,triy. Gramin Bank (Meetinas of 
Board) Rules. 1980, published in 
NoWication No. 8.0. 3154 in 
dUette of mdla, dated the 15th 
Nomnber, 1980. 

(xXiv) 'l"he Nadia Grafuin B:ink 
(Meetbigs of Board) Rulp.s, 1980, 
pUblished in Notification No. 8.0. 
"3155 in Gazette of India, dated tbe 
15th Nove.-nber, 1980. 

(Xxv) The Faizabad Kshetriya 
Gramin ,B,ilk (Meetings of Board) 
RUles 1980, published in Notifica-
tion No. s.O. 3156 in Gazett.e of 
India, dated the 15th November. 
198(\ 

('xxvi) The FatEhpur Ksheti'iya 
1.,Qra.."'Din, aflDk ()f.:eetings of. , ncwd) 
lC&a1 . J980, .I)\ib~bed in Nof;1ftca-
:t~i> $.0. 3111'7 m G~ Of . ,,'" ' . dated bie IMh November, 
"1 • 

'<Ml The. ·Sa:8.ar. . braml'n r,,;-(.J~'Y.Dls of· .~). Hules, 
: ,~~ •.. til. ~O~~io.l\ t.To. . Ilsatil razette of' IndiA, . Chled 
-tile 15th if~, fl •. 

(.zxviii) .The..~ ,K..dtetriya 
GramiD Bank (Meetings Of Boanl~ 
'auld, '-19se, ;~~ j;' .. ftotiitCa-
tion No. S.O. -Sill 'lit Ua;ette of 

India, dated the 15th November, 
1980. 

[Placed in Library. Spe No. LT-
1'155/80J. 

(2) A COPy of the Annual Report 
(Hindi and English versions' Of the 
Industrial De\'elo'pment Bank of 
India together wi!h the Audited 
Accounts of the General Funa and 
Development Aisist_rice Puna for 
the year ended the 30tb JUDe,. 1980. 
under aub.aectlon (5) of _tion 18 
~nd sub-sedion (5) of section D of 
the Industrial Development Bfhlk of 
India Act. 1964. [Placed in Li·brary. 
See No. LT-1'l5G/801. 

(3) A ~py ot the Central Excise 
(Sf:ven~nth Amendmerit) Rule!, 
198Q (Hindi and. I!n,USh verston9) 
pubUshfd in NotiftcatiOn No. O.S.R. 
1262 in Gazette bt India, cbt~ the 
13th December, 1980, under .,ection 
38 of the Central EXcises and Salt 
Act, 1'944. [PJ.aced in Lfbrory. See 
No. LT-1757/80]. 

OPEN LINES (RAn·WAYS IN INnlA) 
GENERAL (AMElIDI\{EIIiT) RVL£S, 1980 

Tiq: DEPUTY MINisTER IN THE 
MiNISTRY OF ~AILWAYS ~D IN 
'lHE .DBPAR'fMENT OF .. PARLIA-
MENTARY AFFAIRS (SHitI MALLI-
I{A~ .. rUN) : I beg to iay on th~ Table 
a copy of the Op~m Lines (llall~-ays 
in India) General (Amendm~t) 
Rules. 1980 (Hindi and EDllish ver-
sions) published in NotillCatiOn No. 
G.S.R. 1303 in G~zette. of Iqdia dated 
the 20th December.,19SO. ~,tPl4ced in 
l ... ibrQry. See No. LT-1758/SO]. 

ANNUAL ACCOV.N1S EtC. or CoOPERATIVE 
STORE LTD., (SIiPia . BAzAR), dELHI, 

1976-'17 
Tim "ritPt1TY . MINISTIR ·tN '1'HE 

MINISTRY OF cl'VtL 8tJ1»Pl,IZS 
(SRRI BRAJAMOHAN KOHANTY): 

I beg to lay on the Table: 

(1) A c!opy, ~. ~_. AQ.~ual 
Aceounts (·Hindi and EDilisb ver-
sions) of tbe COOperative Store 
Limited, (~~) .De~ .. for 
the year 19"16~7'T 810Dg "With Audit 
Report; thereon. 
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(2) A statement (Hindi "nd 
English versions) showing rea,ons 
for delay in laying the abo-ve 
A.cc:ounts. [Placed in LibTtlTIi. See 
No. LT-1759/801. 

11.t! Jars. 
MESSAGE FROM RAJYA SABHA 
SECRETARY: Sir, I have to re-

port the following message received 
from the Secretary-General of Rajy3 
Sabha:-

"'I am directed to inform the Lok 
Sabha that the Rajya Sa.bha at its 
sitting held on M(mday, the 15th 
December, 1980, adopted the follow-
ing motion in regard to the .Joint 
Committee On Offices of Profit:-

"That this House concurs in the 
recommendati'>ll of the Lok Sabha 
that a Joint Comn:-ittee of the 
Houses to be callt'd the Joint Com-
mittee On Offices of Profit 
be constituted for thc pur-
poses sel out in the motion adopted 
by the Lok Sabha at its sitting 
held on the 25th November, 1980 
and communicated to this House, 
and resolves that this House do 
join in the said Joint Committee 
and proceed to elect, in accordance 
with the !::vstem of »roportional 
represen~iion by means of the 
single transferable vote, five mE'm-
~ from among the membeTs of 
the House to serve· on the said 
Joint Committece." 

2. I am further to inform the Lok 
Sabh. that in pursuance of the abo,.pc 
motioll, the following members of the 
Rajya Sabha have been duly elected 
to the said Joint Committee:-

1. Shri Robin Kakati 
2. Shri Dinesh Goswami 
3. Shri syed Rahmat Ali 

4. Prof. N. 'M. Kamble 

5. Shri Lakban Singh." 

11.14 lars. 

PUBLIC ACC!>UNTS COMMlTTElI 
SECOND, FOURTH, i'Irn:J:!..'"TII AD 

'rwENTY.TlIlRD REPoRTs 

SHRI V. N. GADGlL (Pune): I beg 
to present the fOllowing Reports 
(Hindi and English versions) of the 
Public Accounts Committee:-

(1) Second Report on AdloR 
Taken by Government on the r«om-
mendations contained in the Hundr-
ed and thirty-fifth Report (Sixth 
Lok Sabha) on D.C. Electric 
Tractions. 

(2) Fourth Report on Action 
Taken by Government on the re-
commendations contained in the 
Hundred and twenty-fifth ftepOl"t 
(Sixth Lok Sabha) on Restoration 
and construction of Railway Lines. 

(3) Fifteenth Report on Action 
Taken by Govel'nment on the re-
comnwndations contained in the 
Ninety-first Report (Sixth Lok 
Sabha) on collaboration agreement 
for manufacture of diesel engines 
for shunters. 

(4) Twenty-~hird Report on 
Action taken by Government on the 
recommendations contained in the 
Seventy-fifth Report (Sixth Lok 
Sabha) on import Of wheel sets. 

PROF. MADHU DANDAVATE 
CRajapur) : I am on a POint of order. 

I had raised a point of order. You 
bave given a ruling. 'What we proPose 
to do is perfectly within the jurisdic-
tion Of your ruling. You rule<1 that 
according to the Speaker's dirE!'!tion 
adjournment motion, privilege, etc., 
they get priroity. r had not given a 
notice for Privilege Motion. ! had 
given notice for Adjournment Motion. 

MR. DEPUTY -SPEAKER: I have 
already said about Adjournment 
Motion. 

(Ifttet'TUptiona ) 

SOME BON. MEMBERS: ,No. 
(I"tem&ptiofta) 


